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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE
TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT Na. 1
C/MIse/70205/2016
APPEAL No.G/S1910/2014-CU| DE)

{Arising out of Chwder-tn-Appeal No, GZB-EXCUS-000-APP-19%-13-14
daled 3171272013 passced by Commissioner of Ceomral Excise & Customs
{Appeals), Ghaziabad})

For approval and signature:

Tion’ e Mr, Anil Choudhaory, Member (Judicial}
wind

Honbie Mr. Anil G. Shakkarwar, Member (Fechnical)

: the Qrder for puhiicatinﬂ ds per Rule 27 of thEE
CESTAT (Procedure) Rules, 19827 :

2. i Whether it would be released under Rule 27 of | Yes
the CESTAT (Procedure) Rules, 1982 for
| publication In any authoritative report or not?

3 T Whether their Lordships wish to see the fair copy | Sean

. : of the arder?

H

4§Whether crder is to be circulated o the | Yes

] Department Aukhor|ties?

Commissioner of Customs, Ghazialad Appellant ,jrk
Wy .
Devki Meisl Pyl Lad Respondent
Appearance:

shri 12K, Peb, Assistant Comunissioner (AR) for Appellant
None, {or Respondent
CORAM:

Hon'ble Mr. Anil Choudhary, Member {Judiciai)
Hon'ble ¥r. Anil (. Shakkarwar, Member {(Technicat)

f-’j}"\



Dhate of Hearing : AR06/2016
Date of Decision IBAAZ016

FINAL ORDER NO.. 70205/ qell

Per: Anit Chondbary

Heard the learned AR Appeal s disposed of as
withdrawn  under the litigation pelicy, as prayed  in
Miscellaiteous  Application No. © F Msc/ FU205/ 2006, withonl

enlering into merits of the case. M.A. stands disposed of.

(Dictated in Court)

- E:.CF — T E\:7£ e
{ANIL G. SHAKKARWAR) (ANIL CHOUDHARY)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)
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